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Mr. Justice Ashwani Kumar Singh, Patna High Court, who was Chairman of the Advisory Board, 

it is expedient to re-constitute the 

1.   Bihar Control of Crimes Act,  1981

2.   National Security Act, 1980

3. Conservation of Foreign Exchange and Prevention of Smuggling 

1974 and 

4. Prevention of Illicit Traffic in Narcotic Dr

1988. 

 Now, therefore, in exercise of the powers conferred under the provision of the above 

Acts, the State Government is pleased to reconstitute the Advisory Board for above mentioned 

Acts as follows : 

1 Hon’ble  Mr. Justice 

2 Hon’ble  Mr. Justice 

3 Hon’ble Mr. Justice 

The reconstitution will come into effect with the issue of the notification
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) PATNA, MONDAY,  5TH  DECEMBER

Home Department 

(Police Branch) 
——— 

NOTIFICATION 
The 21st  November 2022 

1026/2001-11691/ H(P) —Consequent upon superannuation of Hon’ble 

Mr. Justice Ashwani Kumar Singh, Patna High Court, who was Chairman of the Advisory Board, 

constitute the Advisory Board for the under mentioned Acts :

Bihar Control of Crimes Act,  1981 

National Security Act, 1980 

Conservation of Foreign Exchange and Prevention of Smuggling 

Prevention of Illicit Traffic in Narcotic Drugs and Psychotropic Substances Act, 

Now, therefore, in exercise of the powers conferred under the provision of the above 

Acts, the State Government is pleased to reconstitute the Advisory Board for above mentioned 

tice Ahsanuddin Amanullah   Chairman    

Hon’ble  Mr. Justice Rajendra Kumar Mishra (Retired) Member

Hon’ble Mr. Justice Prabhat Kumar Jha (Retired)  Member

The reconstitution will come into effect with the issue of the notification

By the order of the 

GIRISH MOHAN THAKUR,

Under Secretary to the Government.
——— 

PUBLISHED AND PRINTED BY THE SUPERINTENDENT,

BIHAR SECRETARIAT PRESS, PATNA, 

BIHAR GAZETTE (EXTRA) 1052—571+10 

Website:http://egazette.bih.nic.in 

REGISTERED NO. PT.-40 

The Bihar GazetteThe Bihar GazetteThe Bihar GazetteThe Bihar Gazette    
 

UBLISHED BY AUTHORITY 
 

EMBER 2022 

 

Consequent upon superannuation of Hon’ble  

Mr. Justice Ashwani Kumar Singh, Patna High Court, who was Chairman of the Advisory Board, 

Advisory Board for the under mentioned Acts : 

Conservation of Foreign Exchange and Prevention of Smuggling Activities  Act, 

d Psychotropic Substances Act, 

Now, therefore, in exercise of the powers conferred under the provision of the above 

Acts, the State Government is pleased to reconstitute the Advisory Board for above mentioned 

Chairman     

Member 

Member 

The reconstitution will come into effect with the issue of the notification.   

By the order of the Governor of Bihar, 

GIRISH MOHAN THAKUR, 

Under Secretary to the Government. 
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